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!lME GOA SUPPLEMENTARY APPROPRIATION BILL, 1994 

- (Bill No. I of 1994) 
'--- 

A Bill to auihorise payment and appropriation of bertain sums from 
and out of the Consolidated Fund of the State of Goa for the services 
and purposl3s of the financial year 1993-94. 

BE it enacted by the Legislative Assembly of Goa in the Forty-fifth 
Year of the Republic of India as follows:- * 

1. Shmt  title. -This Act may be .called the Goa Supplementary 
Appropriation Act, 1994. - 

2. Issue of Rs: 1,76,37,25,100 out of the Ccnsolidated F m d  of the 
State of Goa for the financial year 1998-94. -From and out of the 
Consolidated Fund of the State of Goa, there may be paid and applied 
sums not exceeding those specified in column 5 of t%e Schedule amounting 
in the aggregate to the sum of one hundred sewenty six erores thirty 

- seven lakhs twenty five thousand and 'one hundred rupees towards 
defraying the several charges which will come in' course .of payment 
during the financial year-1993-94 in respect of the servies and purposes 
specified in column 2 of the Schedule. 

3. Appropriation. -The sums authorised to be paid and applied 
from and out of the+Consolidated Fund of the State of Goa, by this Act 
shall be appropriated for the services and purpioses expressed in -the 
Schedule in relation to the said financial yaw. 

$ 
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' THE SCHEDULE 

(See Sections 2 & 3) 

, 
- 

Sums not exceeding 

No. of Charged on 
Demand Services andspurposes Voted by the ~onsoli-  

dated Fund Total 
of the State 

---- of Goa 

1 2 
- 

3 ' 4  5 
, 

- Rs. Rs. Rs. 

1. State Legislature . . . . . . . . .  8,97,000 10,000 9,07,000, 

2. Governor . . . . . . . . . . . .  , - 19,38,000 12,38,000 

. 3. Council of Ministers . . . . . . . . .  15,00,000 - 15,00,000 

4. Administration of Justice . . . . . .  8,94,0100 - 8,94,000 

6. Land R ~ V ~ U C  Stamps and Regis- . 
tration . . . . . . . . . . . .  7,41,000 - 7,41,000 

7. State Excise, Sales Tax &d Other 
Taxes- and Duties . . . . . . . . .  11,76,000 - 11:76,000 

9. Secretariat . . . . . . . . . . . . .  28,49,0100 - 28,49,000 

10. District Administration . . . . . .  26,43,0?0 - 26,43,000 

11. Treasury aild Accounts Administra- ' L 

tion . . . . . . . . . . . . . . .  5,33,003 - 5,33,000 

12. Police . . . . . . . . . . . . . . .  82,02,0100 - 82,0'2,000 

13. Jails . . . . . . . . . . . . . . .  2,59,000 - 2,59,000 

16. Public 'works -. . . . . . . . . .  65,00,0w2 - 65,00,000 

17. OtEer Administrative Services ... 14,39,000 - 14,39,0!30 
- 

18. Pension . . . . . . . . . . . . . . .  30,00,000 - 30,00,000 

20. General Education . . . . . . . . .  4,W,OQ000 - 4,00,00,000 

21. Technical Education . . . . . . . . .  14,19,000 - - 14,19,000 
22.. Sports and Youth Services . . . . . .  97,59,000 - 97,59,000 

23. Art and Culture ' . . . . . . . . .  23,26,00# - 23,26,06)0 

24, Medical and Public Healm ... 2,34,85,000 - t,34,85,000 ' 

26. Water Supply and Sanitation ... 9,9'7,07,600 18,500 9,Q7,24100 

27. Housing . a s -  . . . . . . . . .  20,00,000 - 20,0O,OQ0 

. . . . . . . . .  28. Urbah Development 52,%,000 - 52,25,0Q0 

29. Informa_tion and Publicity . . . . . .  7,00,0w, - 7,00,00Q 

30. Welfare of Scheduled Castes, Sche- 
duled Tribes and Other Backward 
Classes . . . . . . . . .  1,29,000 - 1,29,000 

. 3 1  Labour and Employment ... A .  16,50,000 - 16,50,000 

32. Social Security and Nutrition ... 4Y),10,0001 - 40,10,000 



Rs. - Rs. Rs. 

34. Agriculture ... ... ... ... 45,33,000 45,33,000 

35. Animal Husbandry including Dairy 5,20,000 - 5,20,00(3 

36. ~isheries\ ... ... ... ... 5,514,000 - 5,54,000 

37. Forestry and VVild Life ... ... 12,00,080 - 12,00,000 

- 38. Food and Civil Supplies ... ... 6,20,000 6,20,000 

40. Community Development and Pan- 
chayat . . . . , . . . . . . . 23,68,000 - 23,68,000 

41. Special Area Programme ... ... 39,05,000 39,05,000 3 

42. Irrigation and Flood Control .. . 35,91,0001 35,91,W 

43. Energy . . . . . . . . . . . . . . . 4,79,41,000 - 4,79,41,W0 

44. Industries and Minerals . . . . . . 1,36,10,000 - - 1,35,10,000 

45. Ports and Lighthouses ... ... 1,34,000 - 1,34,W01 

46. Roads and Bridges ... ... ... 2,66,88,00Q - 2,66,88,000 

48. Inland Water Transport Services ... 35,15,000 - 35,15,000 

49. Tourism ... ... . . . . . . . . . 19,13,000 - 19,13,000 

50. Census, Surveys and Statistics .. . 4,(EZ,OOO - 4,0%,000 

- Public Debt ... ... ... ... - l,4S,0OJ87,0O0 1,43,0'0,27,000 

Total ... ... ... 33,24,37,600 1,~8J18,87,500 l,T6,37,26,100 
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BILL 

to authorise payment and appropriation of certain sums from and out 
of the Consolidated F'und of the State d Goa for the services of a part 
of the financial year 1993-94. 

(As passed by the Legislative Assembly of Goa) 


